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CENTRAL ADMINISTRATIVE TRIBUNAL
CHANDIGARH BENCH

R.A. No. 060/00037/2015 in O.A. No. 060/00599/2014

Dated: Chandigarh, this the 13" day of May , 2015

CORAM: HON’BLE MS. RAJWANT SANDHU, MEMBER (A)
' HON’BLE DR. BRAHM A. AGRAWAL, MEMBER(J)

Narender Kumar . ...APPLICANT

VERSUS

UOI & Ors. ...RESPONDENTS

ORDER (in circulatibn) ,
HON'BLE DR. BRAHM _A. AGRAWAL, MEMBER(J):-

This R.A. has been filed on behalf of the applicant seeking
review of our Order dated 10.04.2015 passed in O.A. No.

060/00599/2014.

2. We have perused the pleadings available on record. -

3. The applicant in the R.A. desires reconsideration of the whole ‘
case. None of the grounds for review as given in Order XLVII Rule

1, CPC has been successfully put up. (\7/ |
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4, Hence, the R.A. is rejected.

| .e;_. a hgBausell.

(DR. BRAHM A. AGRAWAL)

MEMBER (J)
. At
(RAJWANT SANDHU)
MEMBER(A)
r Dated: 13.05.2015
" SK’



CENTRAL z:twm*fé@mmsqmmmj ARIBUNAL

CENTRAL ADMINISTRATIVE TRIBUNAL -

(fg%’&'\,"‘h?ﬂ) vn *\ﬂ-x rq :{

Amra

REVIEW APPLICATION M0, _(160/pont 7] oF N

ORIGIONAL APPLICATION /EATD) e&e{ 0e<a% oF >y

MWJVL U/u/w APPLICANT (8)

VEREDE . _ tinion
D == : LxE&PONDENT(S)

The Review Appiication un(iex refex ence has been submitted to
the Tribunal by post/perscnally by Mr. &lf&

under Section 22(J) of the Administrative [ ribunal Act.1985 read with

rule 17 of the Central Adménistrative Tribunal Rules of Procedyre Rules, 198"
and is for Revnew 0r Judg,ment de!ivered bv the Bem.h dated ul Li >01C

The Review Appiicaﬁon has been scrutlmzed in the light of previsiv.

contaitied in the Act and the Rules and has been found be in order.

L The Review Application may bo submmed to IJon'ble Member
My 3. Rojwant ZavdivMember_ (A/ - AMD Hon'Ble
s "Member 3 ) for 'appropriate‘ e e,
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